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Hon'hle Mrs. Lakshmi Swaminathan, Mamber{J)
Hon'hle Shri R.K.dhooja, Menber(d)

New Delhi, this 726th day of February, 1997

Dr. A.K.Madan
s/o Maj., J.C.Madan{Retd.)
Assistant Professor
Callene of Pharnacy
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r/o A-173, Defence Colony)
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- Chief Secretary
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0d Secretariat
Delhi - 6.
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7. Shri K.B.Shukla
Director of Technical Education
C~Block, Vikas Bhavan
Mew Dalhi.

3, Shri 5.K.Chakravarty
Secretapry
Union Public Service Commission
Dholpur House .
Mew Dalhi. ' ... Rezpondents
~{By Mrs. B. Rana, Advocate) ' -
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Hon'ble Mrs. Lakshmi Swamiriathan, Mewber(l)

M, 8. No.123/97:

This MA has besen filed by Rpspondént NO'BF-UPSC far
axtension of. time for conmpliance of the order dated
15.7.1996. Heard the learnsd counsel. Learned counsel for
the applicant haé no ohiection to the extension of the time
as the process of selection has already been completed by
the UPSC. In view of the above circumstances, the extengﬁan.
of time prayed for is allowed, |

(.P.No.189/95: R
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T view of the above position, CP, stands dischargad.
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